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THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a) to
(e). The information ijs being collec-
ted and will be placed on the Table
of the House,

Ramiala Irrigation Project

2016. SHRI HARIHAR SOREN:
Will the Minister of TRRIGATION be
pleaseg to state:

{(a) Wwhen was the Ramiala river

trrigation préject work in Keonfher
district (Orissa) started;

(b) the expected time of its com-
pletion;

(¢y the tofal deres of land from

"ol Dhenkfnal and othet dis-
Eieﬂ' 01 Orlss4 can be bfo ufider
gation on campletioni of pto-

1&6; and =

(d) the details about the miiftfber
of villages in different districts which

are going t& bg Bemsfitey by the
Ramialy Projedt?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z R. ANSARI): (a) The work
on the Ramiala Irrigation Project was
Started by Whé Sfate Governmént of
Orif; towards the end of fhe Fourth
Plan.

(BY The Project is proposed by the
State Government to be eempleted
during Sixth Plan Period.

(6y and (d). The profect, on com-
pletion, would provide irrigation bene-
fit 40 an area of 11570 heotares, orly
in Dhenkanal distriet. Detafls of vii-
lageg to be benefited by theig projéct

are not available with the Centre.
1700 LS8,

Written Anstders 66
qw grafier dvegfeat o wiv o

wraER

"B 2017 ot Wi v oW 2wy

fimiw Wit weaw Wy ag wa
T wli e o

(#) mar 3g &= ¥ fa faesly
fasrm wfesr & gv pckw
drrehdt & 4B W ar R
foat ¢ ;

(€) Qe fradr Swrefeatdoft-
ga § Wik danfd s o wr g
g wiv & s ;

(n) ag wfr fov v @@
oy ; Wi

(7) 3% & Wik i wfy
g wr § 7

wwiw Wi vy fawie wie sere
W (s Wew  wrower  feg) o
(w) of, gt

(&) feeett @ afufief #
dofiwx ¥ giwa fear o fe feeelt
# 588 Yofiyn wgwe xv wene
§fafaat €

faeel fivra mfewer iﬂzﬂﬁ
Qo anie efifedt 3 v Wit
T Wy atied va wi § AR e
qu ¥ o efmw fafg 31=g-1081
§ | forn Pt ff #fror iy
forn ot wwar &, % AW W o
e o fife & sra i o @@

() Wiz (%) form wreish ¥ 4T
wre  fafRaY & feu win afew
@ of & it A wftr ¥ Mg
wpnfm  SUEeE @7 Wik WE



67  Written Answers

AUGUST 381, 1881

Written Answers 68

fesfaa wfr o ama AV G af § o

1. @Yo #fto ¥ o wrEET - .

2. TIIT IS . ‘ .
3. a¥«r . - ’
4. i s : ) .

8. g i . .

6. qgaw y ; .
Customs Duty on Edible Olls

2018. SHRI SANAT KUMAR MAN-
DAL:. Will the Minister of CIVIL
SUPPLIES be pleased to state:

(a) whether the edible oil prices
have moved up early this month
following the promulgation of an
Ordinance op 26th July, 1981 ralsing
the effective rate of Customs Duty
to 18 per cent; and

‘(b) if so, how Government pro-
pose to meet these manipulations
rigging up the price of oil by the
traders who shall now have to pay
more Customs Duty, on the imparted
stuff thus cutting down their profits?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(BHRI BRAJAMOHAN MONHAN-
TY): (a) The promulgation of the
Ordinance ralsing the rate of eus-
toms duty on imports of edible olls
dig not have any significant impact
on the prices of these oils.

The rise in the prices of edible oils
at this time may be mainly attributed
to fall in the production of oilseeds
in the last few crops, and the increase
in demand due to festival season. The
shortfall in production encouraged
speculative forces to operate contri-
buting to the bullish tendencies i ofl
prices.

(b) The following steps have been
taken by Government to maintain
availability and prices of edible eoils
in the country: —
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(1) Continuing imports of ade-
quate quantitieg o!}edible oils;

(2) Release of more imported
oilg for the public distribution sys-
tem;

(3) Instructions to State .Govern-
ments to exercisg strict vigilance
over the public distribution system
80 ag to ensure that the imported
oils are only through licensed
fair price , etc. to the card
holders for whom they are meant
and are not diverted to open mar-

h hf; g

(4) Maintenance of steady pro-
duction of vanaspati;

(5) Observance of voluntary
price-restraint by the wvanaspati in-
dustry, and its periodic monitoring
by Government with the industry;

I
(6) Strict enforcement by the
State Governments of the Storage
Control Order ang other enaet-
ments;

(7) Free movement of oilseeds
and olls between varioug parts of
the country; and

(8) Curb on illegal trading in
oflseeds and olls by the Forward
Markets Commission. -

It would be noted that a declining
trend in the prices of edible olls has
started In certaln important markets
of the country during the last few days.





